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RAM CHANDRA KUNMAR Petitioner (s)
VERSUS
STATE OF BI HAR Respondent (s)
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UPON perusing the papers, the Court nmade the foll ow ng
ORDER

The review petition is dismssed on the ground of

del ay
(D.P. WALI A) (S. L. QGOYAL)
Court Master Court Master
(Signed Oder is placed on the file)
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SPECI AL LEAVE PETITION (CRL.) NO. 2256 OF 1997@®@
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Ram Chandra Kumar .. Petitioner(s)

VS.
State of Bihar .. Respondent (s)
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There is an inordinate delay of 1298 days in filing
t he review petition whi ch has not been expl ai ned
satisfactorily. Accordingly, the review petition is disn ssed
on the ground of del ay.
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(G B. PATTANAI K)

New Del hi ;
July 31, 2001.
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